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years, creating a cuphoria. This is the result
of absence of scientific environment. 1
request that proper steps be taken to inten-
sify the research effort and increase the pro-
duction of oils in our country.

(x) Non-payment of sugar cane arrears by three
sugar mills of East Champaran district
(Bihar) to the cane growers.
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(xi) Refusal by Fourth Pay Commission to
entertain memorandum submitted by the

Sainlk School Employees’ Association

SHRI AJIT BAG (Seranipore) : Sir, I am
surprised to learn that a Memorandum
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submitted by Sainik Schools employees
Association, Satara, (MP) and Korukunda
(Andhra Pradesh) eic. to the fourth Pay
Commission has not been entertained on the
ground that Sainik Schools are being run by
autonomous bodies aud hence they cannot
come under the purview of the Commission.
Every penny that is being spent on these
schools comes cither from the State Govern-
ment or the Central revenue. Land, building
and maintenance are the commitment of the
State and the Centre both. Therefore, the
argument that are run by autonomous
bodies is untenable, In fact, Kendriya-
Vidyalayas are also run by so-called autono-
mous bodies. But the teachers and staff
of these Vidyalayas enjoy all the facilities as
enjoyed by the Central Government cmplo-
yees. Both the KVS and the Sainik Schools
teach upto 10 plus 2 standards. Besides
Sainik Schools have one more important task
before them, i.e., to prepare students for the
Defence Services. Even the concessions
given on the occasion of Republic Day to
the Teachers by the Education Ministry have
not been extended to Sainik School teachers.
I therefore urge upon the Government to
allow Sainik schools to be considered by the
Fourth Pay Commission and also take steps
to provide Sainik School teachers right to
form Association and for representing grie-
vances collectively to the Management,

12.32 hrs.

WORKMEN'S COM PENS):TION
(AMENDMENT) BILL

MR. DEPUTY-SPEAKER : Now, we
take up Legislative Bnsiness. The Work-
men’s Compensation (Amendment) Bill, 1984
is already under discussion., Yesterday,
Shri Rajesh Kumar Singh was on his legs
and he had not concluded his speech. The
total time allotted for this Bill is 2 hours,
out of which 30 minutes have already been
taken. We arc left with one hour and 30
minutes. 1 would request the hon, Members
to be brief in their speeches.
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